IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 17.10.2025

SL . [Name of Date of Co NOtlfled
No.|Applicant C.A.No. Application Case No. Fee amount
PP PP to be paid

Reject
Status

|S.N.MISHRA  [84270/2025[17.10.2025 |BLAPL/10351/2025 |1o | |
|2 [BALARAM SINGH|84301/2025|l7.10.2025 WP (C)/3577/2025 (|10 | |c |
3 |K. C. MAJHI [84303/2025(17.10.2025 |WP(C)/29051/2025 [10 | c |
4 M. s. HASAN [84304/2025(17.10.2025 |WP(C)/27711/2025 |10 | c |
5 |B. N. SARANGI 84308/2025|17.10.2025 |WP(C)/23110/2025 |10 | c |
6 |B. MAHALI 184316/2025(17.10.2025 |WP(C)/28643/2025 |10 | c |
T |oimencmagr | [84328/202517.10.2025  |RsA/332/2025 10 c
8 gﬁHiﬁCHANI 84330/2025(17.10.2025  |RSA/337/2025 10 c
9 |s. K. PAL 184332/2025(17.10.2025 |CONTC/4400/2025 |10 | c |
10 |M.R.ROUTRAY [84333/2025(17.10.2025 |[CONTC/1369/2019 |10 | c |
11 |T. BARIK 184334/2025(17.10.2025 |[WP(C) /26008/2025 [10 | c |
12 |oont KUMAR184341/2025(17.10.2025  [ABLAPL/11793/2025 7 U
13 EéggéAKUMAR 84342/2025(17.10.2025 |WP(C)/28218/2025 |7 U
14 |S.K.SAHOO 184348/2025(17.10.2025 |CMP/1638/2025 0 | c |
15 |G.N.SETHI 184354/2025(17.10.2025 |FAO/594/2024 0 | c |
16 gigEI§UMAR 84355/2025(17.10.2025 |CRLMC/3525/2025 |10 c
17 |S.P.SAMANTA [84362/2025|17.10.2025 |CRLMC/3288/2025 |10 | c |
18 |S.K.SAHOO 184363/2025/17.10.2025 |CRLREV/434/2025 |10 | c |
19 |P.SAHOO 184364/2025(17.10.2025 |CRLMC/3095/2025 |10 | c |
20 |P. K. MOHANTY 84368/2025(|17.10.2025 |CRLMC/660/2018 |10 | c |
21 |K.N.SAHOO 184369/202517.10.2025 |CRLMP/837/2025 |10 | c |
22 |H. K. DAS 184370/2025(17.10.2025 |CRLA/181/2010 0 | c |
23 |RK MISHRA 184372/2025(17.10.2025 |ABLAPL/18599/2019 |10 | c |
24 |P K JENA 184380/2025(17.10.2025 |FAO/143/2020 0| oo
25 |D P MISHRA  [84382/2025|17.10.2025 |CONTC/1753/2023 |10 | v
26 |M BARAL 184384/2025(17.10.2025 |[RSA/142/2020 0 | R
27 |s MITRA 184388/2025(17.10.2025 |[ELPET/29/2024 0 | o
28 |R K MEHER 184392/2025(17.10.2025 |WP(C)/8669/2024 |10 | o
29 |s ROUT 184396/2025(17.10.2025 |MATA/111/2019 0 | v
30 |s K PAL 184399/2025(17.10.2025 |TRP(C)/473/2022 |10 | v




31 |s MODI 184402/2025(17.10.2025 |RFA/107/2008 0| u |
32 SR RIRIR 184403/2025(17.10.2025  |ABLAPL/11709/2025 10 c

33 B K DAS 84404/2025(|17.10.2025 |CONTC/2781/2019 |10 2520’3*5‘00 U

34 |T. SWAIN 184405/202517.10.2025 |WP(C)/13698/2025 |10 | c |
35 |A SUNDARAY  |84406/2025|17.10.2025 |WP(C)/13779/2020 |10 | o
36 |T. SWAIN 184409/2025(17.10.2025 |[WP(C)/12093/2025 |10 | c |
37 |A SUNDARAY  [84410/2025(|17.10.2025 |CONTC/2168/2021 |10 | o
38 |T. SWAIN 184412/2025(17.10.2025 |[WP(C)/10791/2025 [10 | c |
39 |D NAYAK 184413/2025(17.10.2025 |0JC/7392/2000 0 | v
140 |T. SWAIN 184416/2025(17.10.2025 |[WP(C)/6878/2025 [10 | c |
41 |s P MISHRA  [84417/2025(17.10.2025 |WP(C)/8637/2014 [10 | o
142 [B.P.TANGA 184419/2025(17.10.2025 |ABLAPL/11684/2025(10 | c
43 |T. SWAIN 184420/2025(17.10.2025 |WP(C)/15826/2025 |10 | c
44 |H K PATRA 184422/2025(17.10.2025 |WP(C)/24717/2019 |10 | CE
145 |T. SWAIN 184423/2025(17.10.2025 |[WP(C)/10108/2025 [10 | c |
46 |B R SENAPATI |84424/2025|17.10.2025 |WP(C)/14350/2014 |10 | CE
47 |S P MISHRA  |84427/2025|17.10.2025 |WP(C)/8830/2014 |10 | .
48 |S. NAYAK 184428/2025(17.10.2025 |WP(C)/2343/2023 |10 | c |
49 |G ROUT 184429/2025(17.10.2025 |WP(C)/8508/2022 |10 | .
50 |B.N.SATAPATHY |84430/2025|17.10.2025 |ABLAPL/11063/2025[10 | c |
51 |B. DAS 184432/2025(17.10.2025 |WP(C)/23225/2023 |10 | c |
52 |P K RATH 184434/2025(17.10.2025 [EXP/23/2024 0 | .
53 |H K BHOL 184435/2025(17.10.2025 |[RPFAM/80/2024 0 | o
54 |P. C. MOHANTY 84436/2025|17.10.2025 |WP(C)/1278/2024 |10 | c |
55 |B B ROUT 184438/2025(17.10.2025 |TRP(C)/366/2023 |10 | o
56 |T SWAIN 184441/2025(17.10.2025 |RSA/448/2006 0 | CH
57 |H. K. MOHANTA|84442/2025(17.10.2025 |CRLREV/507/2019 [10 | c |
58 |s s JENA 184444/2025(17.10.2025 |CMAPL/79/2022 0 | o
59 |s s JENA 184446/2025(17.10.2025 |LPA/5/2014 0 | CE
60 |B. MAHALI 184447/2025(17.10.2025 |MACA/1148/2024 |10 | c |
61 |P.PANIGRAHI [84448/2025(17.10.2025 |ABLAPL/8491/2025 [10 | c |
62 |A. K. SWAIN [84450/2025(17.10.2025 |WP(C)/11901/2024 [10 | c |
63 |c. RANA 184459/202517.10.2025 |WP(C)/15946/2022 |10 | c
64 |T. SWAIN 184461/2025(17.10.2025 |WP(C)/23541/2025 [10 | c |
65 |B. SAMAL 184463/2025(17.10.2025  |[WP(C)/24793/2025 |10 | c |
66 [B. DAS 184464/2025(17.10.2025 |[WP(C)/25076/2025 |10 | c |
67 |B. MISHRA 184467/2025(17.10.2025 |WP(C)/27621/2024 |10 | c
68 |J.R.DAS 184469/2025(17.10.2025 |FA0/313/2020 0 | c |
69 |B.BEHERA 184471/2025(17.10.2025 |WP(C)/1616/2021 |10 | c |
70 |S. K. BISWAL [84472/2025|17.10.2025 |WP(C)/28853/2025 |10 | c
‘71 ooy SRCRR ‘84474/2025‘17.10.2025 WA/205/2015 ’7 ‘ U ‘




72 |J.P.KAR 184475/2025(17.10.2025 |CRLA/1243/2023 |10 | c |
73 |anR CHANDRR 154479/2025(17.10.2025  |cRLMC/3280/2022 |7 U

74 |P.K.MISHRA  [84480/2025|17.10.2025 |WA/2504/2024 0 | c |
75 |08 SACRR 184481/2025(17.10.2025  |we(C)/3812/2011 |7 U

76 |P.K.MOHANTY |84482/2025|17.10.2025 |WP(C)/24404/2025 |10 | c
77 M. MOHANTY  |84483/2025|17.10.2025 |WP(C)/29229/2025 |10 | c |
78 |P.K.MOHANTY |84484/2025(17.10.2025 |WP(C)/24675/2025 |10 | c |
79 M. MOHANTY  [84485/2025[17.10.2025 |WP(C)/29225/2025 |10 | c |
80 |B.K.MISHRA  [84486/2025[17.10.2025 |WP(C)/25102/2025 |10 | c |
81 |M. MOHANTY  |84487/2025|17.10.2025 |WP(C)/29084/2025 |10 | c |
82 |S.K.BEHERA  |84488/2025(|17.10.2025 |WP(C)/25173/2025 |10 | c |
83 |M. MOHANTY  [84489/2025(17.10.2025 |WP(C)/29045/2025 |10 | c |
84 |M. MOHANTY  [84491/2025(17.10.2025 |WP(C)/29035/2025 [10 | c |
85 |P.K.MOHANTY [84492/2025(17.10.2025 |[WP(C)/26022/2025 [10 | c |
86 |M. MOHANTY  [84493/2025(17.10.2025 |WP(C)/29023/2025 [10 | c |
87 |P.K.MOHANTY |84494/2025(17.10.2025 |WP(C)/25212/2025 |10 | c |
88 |P.K.MOHANTY |84495/2025|17.10.2025 |WP(C)/27610/2025 |10 | c |
89 |M. MOHANTY  |84496/2025|17.10.2025 |WP(C)/29220/2025 |10 | c |
90 |B.K.MISHRA  |84497/2025|17.10.2025 |WP(C)/21889/2025 |10 | c |
91 |A K PANDA 184498/202517.10.2025 |WP(C)/27542/2025 |10 | .
92 |M. MOHANTY  |84499/2025|17.10.2025 |WP(C)/29090/2025 |10 | c |
93 |G.ROUT 184500/2025(17.10.2025 |WP(C)/27261/2025 |10 | c |
94 |M. MOHANTY  [84501/2025|17.10.2025 |WP(C)/29083/2025 |10 | c |
95 |A K BISWAL  |84502/2025|17.10.2025 |WP(C)/18802/2025 |10 | R
96 |M. MOHANTY  |84503/2025|17.10.2025 |WP(C)/29043/2025 |10 | c |
97 |N R BEHERA  |84504/2025|17.10.2025 |WP(C)/10582/2025 |10 | o
98 |P R MSIHRA  [84505/2025(17.10.2025 |WP(C)/23015/2025 [10 | CE
99 |[R DAS 184506/2025(17.10.2025 |WP(C)/27608/2025 [10 | o
1100 |M BARAL 184507/2025(17.10.2025 |WP(C)/17046/2025 [10 | o
101 R R PANDA 184508/2025(17.10.2025 |WP(C)/31972/2024 [10 | o
1102 |S BISWAL 184509/2025(17.10.2025 |WP(C)/27080/2025 [10 | o
103 [D K BEHERA  [84510/2025(17.10.2025 |WP(C)/18764/2025 |10 | o
104 [AMBIKA 184511/2025(17.10.2025 |WP(C)/19290/2025 [10 | o
1105 |G ROUT 184512/2025(17.10.2025 |WP(C)/20113/2025 [10 | CE
106 |D R RATH 184513/2025(17.10.2025 |WP(C)/22996/2025 |10 | S
107 [B R SENAPATI |84514/2025|17.10.2025 |WP(C)/22740/2025 |10 | oo
1108 |J SAHOO 184518/2025(17.10.2025 |WP(C)/5889/2025 |10 | v
1109 |H JENA 184519/2025(17.10.2025 |CONTC/4120/2025 |10 | v
1110 |S C ACHARYA [84520/2025|17.10.2025 |CRLREV/537/2025 |10 | v
111 R SAHOO 184521/2025(17.10.2025 |[RVWPET/32/2025 |10 | R
112 |S K NAYAK 184522/2025(17.10.2025 |ABLAPL/8844/2025 |10 | o
113 |T R DAS 184524/2025(17.10.2025 |ABLAPL/11318/2025|10 | o




114 |T R DAS 184525/2025(17.10.2025 |ABLAPL/11516/2025|10 | v
1115 K SAHOO 184527/2025(17.10.2025 |CRLMC/3651/2025 [10 | v
1116 [K SAHOO 184528/2025(17.10.2025 |CRLMC/3955/2025 [10 | v
117 280 TR RANAN 194529/2025(17.10.2025  |BLAPL/8220/2025 |10 c

118 |[SARAT DASH  [84530/2025(|17.10.2025 |ABLAPL/11681/2025(10 | c |
119 |A. MOHANTY  |84531/2025(17.10.2025 |ABLAPL/11670/2025[10 | c |
120 | e |84532/2025(17.10.2025  |ABLAPL/11667/2025 |10 c

121 (AIAN SHAKTL 194534/2025(17.10.2025  |BLAPL/6654/2025 |10 c

122 |A. MOHANTY  |84536/2025|17.10.2025 |WP(C)/28782/2025 |10 | c |
123 ;;gi; RENJAN 184539/2025(17.10.2025 [BLAPL/10401/2025 (10 c

124 [TIO0L FANIAN 194540/2025(17.10.2025  |BLAPL/10403/2025 |10 c

125 M. BEHERA 184542/2025(17.10.2025 |WP(C)/6414/2024 |10 | c |
126 [B. RANA 184543/2025(17.10.2025 |[RPFAM/80/2024 0 | c |
127 |A. K. BISWAL |84546/2025|17.10.2025 |WP(C)/33973/2022 |10 | c |
1128 M. PAGAL 184547/2025(17.10.2025 |WP(C)/25246/2025 |10 | c |
129 |A. K. BISWAL |84548/2025|17.10.2025 |WP(C)/31223/2022 |10 | c |
130 |[S. K. SRHOO |84554/2025|17.10.2025 |WP(C)/28735/2025 |10 | c |
131 |R. C. MALLICK |84555/2025|17.10.2025 |WP(C)/29044/2025 |10 | c |
132 |D. SAMAL 184561/2025(17.10.2025 |WP(C)/26993/2025 [10 | c |
1133 |S.SAHOO 184565/202517.10.2025 |ABLAPL/11790/2025(10 | c |
1134 |G.SAHOO 184567/202517.10.2025 |ABLAPL/11784/2025(10 | c |
135 |M.K.MOHANTY [84572/2025(17.10.2025 |ABLAPL/11775/2025[10 | c |
136 |[S.K.BEHERA  [84576/2025(17.10.2025 |ABLAPL/11757/2025[10 | c |
1137 [B.C.PANDA 184583/2025(17.10.2025 |ABLAPL/11083/2025(10 | c |
1138 [B.C.PANDA 184585/2025/17.10.2025 |ABLAPL/11024/2025(10 | c |
1139 |P.K.SAHOO 184588/2025(17.10.2025 |ABLAPL/11780/2025(10 | c |
1140 |A.K.SAHOO 184590/2025(17.10.2025 |ABLAPL/11678/2024 (10 | c |
‘141 o ‘84596/2025‘17.10.2025 CRIMC/3684/2025 ’10 ‘ ‘c ‘
1142 |S.K.PAL 184597/2025(17.10.2025 |ABLAPL/11422/2023 |10 | c |
143 [B.K.BEHERA  |84600/2025(|17.10.2025 |ABLAPL/7419/2025 |10 | c |
144 [DILLIP SAMAL |84608/2025|17.10.2025 |ABLAPL/11758/2025[10 | c |
1145 |S. PANDA 184609/2025(17.10.2025 |ABLAPL/11740/2025 10 | c
‘146 DRORPIT KOMER 84623/2025‘17.10.2025 ABLAPL/11728/2025’10 ‘ ‘c ‘
147 |A. MOHANTY  |84624/2025|17.10.2025 |WP(C)/28746/2025 |10 | c |
148 |P.K.MISHRA  |84630/2025|17.10.2025 |WP(C)/9860/2022 |10 | c
149 |J.D.MUDULI  |84631/2025(17.10.2025 |[WP(C)/9860/2022 |10 | c |
1150 M. BEHERA 184633/2025(17.10.2025 |CMP/1656/2025 0 | c |
151 [ULLASH DAS  |84634/2025|17.10.2025 |[CMP/1616/2025 0 | c




152 |R.K.MOHAPATRA 84635/2025|17.10.2025 |WP(C)/1608/2014 |10 | c |
153 [R. N. MOHANTY|84636/2025(17.10.2025 |CMP/1435/2025 0 | c |
‘154 e ‘84638/2025‘17.10.2025 CRLLP/26/2025 ‘10 ‘ ‘c ‘
1155 |C.K.BARIK 184639/2025(17.10.2025 |WP(C)/1608/2014 |10 | c |
1156 |S. K. BISWAL [84640/2025[17.10.2025 |WP(C)/28741/2025 |10 | c |
‘157 DSANT ROMAR 84641/2025‘17.10.2025 CRIMC/3466/2025 ‘10 ‘ ‘c ‘
1158 |[B. SAMAL 184643/2025(17.10.2025 |CONTC/4575/2025 [10 | c |
1159 |S.NAYAK 184644/2025(17.10.2025 |WP(C)/5599/2019 |10 | c |
160 |D.K.PRADHAN [84646/2025(17.10.2025 |WP(C)/3370/2023 |10 | c |
‘161 oot PRARASH 84652/2025‘17.10.2025 CMP/1651/2025 ‘10 ‘ ‘c ‘
162 |[P. K. ROUTRAY 84655/2025(|17.10.2025 |CRLREV/764/2025 |10 | c
163 |[S.K.PRADHAN [84656/2025(17.10.2025 |WP(C)/16726/2024 |10 | c |
164 |[S. K. ROUTRAY 84657/2025(|17.10.2025 |CRLREV/679/2025 |10 | c |
165 |[P.K.MOHANTY [84658/2025(|17.10.2025 |WP(C)/70/2025 0 | c |
‘166 DR KUMAR 84659/2025‘17.10.2025 CRLREV/671/2025 ’10 ‘ ‘c ‘
167 |[P.K.PARIDA  [84660/2025(17.10.2025 |WP(C)/24028/2025 |10 | c |
168 |S.K.RATH 184662/2025(17.10.2025 |[WP(C)/27924/2025 |10 | c |
169 [B.R.SETH 184663/2025(17.10.2025 |WP(C)/25191/2025 |10 | c |
1170 |T.SWAIN 184665/2025(17.10.2025 |WP(C)/27895/2025 [10 | c |
1171 |A.K.PANDA 184668/2025(17.10.2025 |WP(C)/27981/2025 |10 | c |
172 |H.K.MOHANTA [84671/2025(17.10.2025 |WP(C)/28694/2025 [10 | c |
1173 |S.DAS 184673/2025(17.10.2025 |WP(C)/29018/2025 |10 | c |
1174 [B.P.TANGA 184677/2025(17.10.2025 |ABLAPL/11788/2025 |7 | c |
175 |S.K.PARIDA  |84680/2025[17.10.2025 |WP(C)/29077/2025 |10 | c |
1176 |B.P.TANGA 184686/2025(17.10.2025 |ABLAPL/11690/2025[10 | c |
1177 |J.KAMILA 184697/202517.10.2025 |ABLAPL/11798/2025|10 | c |
1178 |P.K.JENA 184703/2025(17.10.2025 |WP(C)/29214/2025 |10 | c |
179 |D.K.MOHANTY |84704/2025|17.10.2025 |WP(C)/29302/2025 |10 | c |
1180 |[P. K. MOHANTY 84705/2025(17.10.2025 |CRLLP/37/2007 0 | c |
181 |[B. SAMAL 184708/2025(17.10.2025 |[WP(C)/27064/2017 [10 | c |
1182 |[B. SAMAL 184710/2025(17.10.2025 |[WP(C)/27061/2017 [10 | c |
1183 |[B. SAMAL 184712/2025(17.10.2025 |[WP(C)/27062/2017 |10 | c |
1184 |B. SAMAL 184713/2025(17.10.2025 |WP(C)/27069/2017 |10 | c |
1185 |[B. SAMAL 184714/2025(17.10.2025 |WP(C)/27067/2017 |10 | c |
‘186 OHADATRA ‘84716/2025‘17.10.2025 ‘OJC/128/1999 ‘10 ‘ ‘c ‘
187 |T. SAHOO 184719/2025(17.10.2025 |[WP(C)/32953/2024 [10 | c
188 |R. C. MUDULI [84725/2025|17.10.2025 |WP(C)/16409/2025 |10 | c |
189 [M.K.MOHANTY |84727/2025|17.10.2025 |CRLREV/427/2025 |10 | c |
‘190 P L MISHRA ‘84732/2025‘17.10.2025 WP (C) /7819/2015 ‘7 34°OO’3*34°OO‘U ‘

dms




1191 |G.SUNDARA 184733/2025(17.10.2025 |CRA/79/1998 0| c |
192 |T.R.DAS 184734/2025(17.10.2025 |WP(C)/15124/2017 |10 | c |
‘193 Y.DAS ‘84738/2025‘17.10.2025 WP (C)/16110/2025 ‘7 éé‘00’12*3‘00‘u ‘
1194 [U DAS 184739/2025(17.10.2025 [BLAPL/7240/2025 |10 | c |
1195 |L SAHU 184740/2025(17.10.2025 [BLAPL/7526/2025 |10 | c |
196 |[P PARIDA 184741/2025(17.10.2025 [BLAPL/8391/2025 |10 | c |
197 [K DAS 184742/2025(17.10.2025 [BLAPL/10113/2025 |10 | c |
‘198‘G.B.DASH ‘84743/2025‘17.10.2025 WP (C) /12381/2025 ‘7 ;iggiiilizdoc ‘
199 D P DAS 184744/2025(17.10.2025 [BLAPL/8049/2025 |10 | c |
200 |S N MISHRA  [84745/2025(17.10.2025 [BLAPL/10351/2025 |10 | c |
201 |[J P KAR 184749/2025(17.10.2025 |CRLA/366/2008 0 | c
202 [P K PARIDA  [84750/2025(17.10.2025 |BLAPL/7398/2025 [10 | c |
203 |M K MOHANTY [84751/2025(17.10.2025 |BLAPL/7495/2025 [10 | c |
204 [P K PAL 184754/2025(17.10.2025 [BLAPL/9309/2025 [10 | c |
205 |s MOHANTY 184756/2025(17.10.2025 [BLAPL/8067/2025 |10 | c |
206 |[S. C. PANDA [84758/2025|17.10.2025 |CRLMC/2147/2025 |10 | c |
207 M R SAHOO 184761/2025(17.10.2025 [BLAPL/7932/2025 |10 | c |
208 |N.K.ROUT 184766/202517.10.2025 |CMP/1589/2025 0 | c |
209 |A.K.SWAIN 184767/2025(17.10.2025 |CMP/1278/2025 0 | c |
210 M.D.BISWAL  |84768/2025|17.10.2025 |[CMP/1161/2025 0 | c |
211 gggiT KUMAR - 184769/202517.10.2025 |ABLAPL/11745/2025 10 c
212 |S.K.MOHANTY [84770/2025|17.10.2025 |CMP/1280/2025 0 | c |
MALLICK
213 [BEBRAT 84771/2025|17.10.2025 |BLAPL/8978/2025 |10 c
SMRUTIRANJAN
214 |S.K.MOHANTY [84772/2025(17.10.2025 |CMP/983/2025 0 | c |
215 gﬁgﬁiiKSMRUTI 84773/2025|17.10.2025 |BLAPL/8952/2025 |10 c
PRAVAT
216 |CHANDRA 84774/2025|17.10.2025 |CONTC/6491/2024 |7 §
BEHERA
217 |S.PANDA 184775/2025(17.10.2025 |CRLA/1007/2025 |10 | c |
218 |P.K.DAS 184776/2025(17.10.2025 |CMP/1628/2025 10 | c |
219 |D.BISWAL 184777/202517.10.2025 |CONTC/4264/2025 |10 | c |
220 [B. P. TANGA |84778/2025|17.10.2025 |[BLAPL/7976/2025 |10 | c |
221 |P K BEHERA  |84779/2025|17.10.2025 |WP(C)/14542/2022 |10 | c |
220 [30°1B KENTR 64780/2025 [17.10.2025 WP (c) /29200/2025 |10 c
223 | EORNIT 84781/2025|17.10.2025 |[BLAPL/8059/2025 |10 c
224 |M K MOHANTY |84782/2025|17.10.2025 [BLAPL/8053/2025 (10 | c
| | | Total 12210

NIC







